TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

.5, -31.Ue.-31.-07032026-270723
CG-DL-E-07032026-270723

HHTHTIOT
EXTRAORDINARY

AT III—Es 4
PART III—Section 4

TR & THTIAT
PUBLISHED BY AUTHORITY

€. 157 | T8 faeeht, rhaTR, AT 6, 2026/FTA[A 15, 1947
No. 157 | NEW DELHI, FRIDAY, MARCH 6, 2026/PHALGUNA 15, 1947

IR CE D
(STHHT AT fasm)
g
e fawety, 2 9T, 2026

gaf: HQ-PUB013/1/2020-PUB-BIS (1460):— " W% =131 frw, 2018 ¥ ferww 15 %
YA (1) % AT § ATLAT TS 530 TAGGIT AT FLAT g o0l (o1 ATLAT JhT o6 e
TEH T AT g waw # 7 77 g, |y waw # S0 [ w6 et g1 w3 g Ay e § Ty
T AT * faaeor, afE 1S g1 ar 3 ff ArI-a7 98] WA 99 IF 9 =4 @9 § SR 39 £ e oo

ST 2
SRRl
| TTiO AT w9, TSI | NI 99, IR 99w o | arag g i
. ELE RN ED fafr ST §, T 9T, 99 q9T fafr
o=
(1) (2) (3) (4) (5)
27 ®La 27 AT

1 A TH 2898 (AT 1) : 2026 2026 TS TH 2898 (9T 1) : 2019 2026

e ot s TH A 3290-1 : 2014

T 1 &8 aied TfeT i — afeq

1623 GI/2026 1)




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC.4]

| T AT WA Y 9T, TS | WA 919, IR 799 [™e | 999 g i
|, e T sfidw fafer ST g, St g, v aur fafer
SAVED
(1) (2) (3) (4) (5)
( 9T TH AT 3290-1 : 2014, AT 1 ZETT ated
SRUEE) (T qAEve)
(e gedieron)
2 27 wEady 27 e
ATE TH 6455 : 2026 2026 S TH 6455 : 2020 2026
U Uieh Tg¥ @i aTetl el Ul Tieh gL @i aTelT st
o — fafafe fafir — fafafe
(T TeTEm) (TET TTETEr)
27 weay
3 | o€ UE 17128 (W 4) : 2026 2026 T R AT R
TIHT qTgd — dTgA TATHT
qEreAT
TEaat
AT 4 AT AH q19T
27 weay
4 | S UH 17128 (AT 5) : 2026 2026 EIUEK EIUEK
9l qlgd — dlgd cdlcHsh
T TF At
AT 5 AR AT ATgA
TEEd, T

FRr=T e, AT S Ud ST HaTHer® (FIAHTiEaT ug gf= )
[Fe=sTa=-111/4/378T./733/2025-26]

BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 2nd March, 2026

Ref: HQ-PUB013/1/2020-PUB-BIS (1460):—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of

which are given in the second column of the schedule hereto annexed have been established on the date indicated

against it in third column. The particulars of the standards, if any which are given in the fourth column shall also

remain in force concurrently till they are withdrawn on the date indicated against them in the fifth column.
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SCHEDULE
SIL. No., Year & Title of the Indian Date of No., Year & Title of the Date of
No. Standards Established Establishment Indian Standards to be Withdrawal
Withdrawn, if any
1) (2) 3) “) )
27 August 2026
1 IS 2898 (Part 1) : 2026 27 February IS 2898 (Part 1) : 2019
Rolling Bearings 2026 ISO 3290-1 : 2014
Part 1 Steel Balls Rolling Bearings — Balls
(ISO 3290-1 : 2014, MOD) Part 1 Steel Balls
(Third Revision) (Second Revision)
27 February 27 August 2026
2 IS 6455 : 2026 2026 IS 6455 : 2020
Single Row Deep Groove Ball Single Row Deep Groove Ball
Bearings — Specification Bearings — Specification
(Second Revision) (First Revision)
27 February NA
3 IS 17128 (Part 4) : 2026 2026 NA
Automotive Vehicles — Vehicle
Dynamics Test Methods
Part 4 Ride Comfort Measurements
27 February NA
4 IS 17128 (Part 5) : 2026 2026 NA
Automotive Vehicles — Vehicle
Dynamics Test Methods
Part 5 Subjective Evaluation
Vehicle Ride, Handling, Steering

CHITRA GUPTA, Scientist G & DDG (Hallmarking and Training)
[ADVT.-111/4/Exty./733/2025-26]
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